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Arrtenltural Prednetion 

°1478. Shri LlDca Reddy: Will the 
Minister of Food, Arrteultnre, Com-
mnnlty Development BDd Cooperation 
be pleased to slste: 

(a) the up-to-date progress made 
as regards the establishment of the 
Inputs Supply Bank to encourage 
ryots to increase agricultural produc-
tion in the country; and 

(b) the other alternative arrange-
menls made to supply the farmers 
with sufficient quantities of agricul-
tural inputs to increase the farm out-
put? 

'I'Ile Deputy Mblister In the MInis-
ky or FIMId, Al"IeUlture, Commllllity 

DeveiopmeDt ..... CooperatiOJl (Shri 
Sbyam Dbar Misra): (a) There is no 
proposal at present for the establish-
ment of the Inputs Supply Bank. The 
fertiliser Committee has howe ... r, 
recommended the establishment of a 
National Agricultural Services Cor-
poration to coordinate agricultural 
supplies like seeds, fertilisers, pesti-
cides etc. The recommendation is 
under examination along with other 
proposals. 

(b) A statement is placed on the 
Table of the House. [Placed in lAb-
rary. See No. LT-6205/66). 

Sen Commission on Su,ar 

'1479. Shri Ramaebandra Vlab: 
Sbl'i Dhulesbwar Meena: 

Will the Minister of Food, Arrlcnl-
ture, Community DevelOPment an4 
CooperatlOJl be pleased to refer to the 
reply given to Starred Question No. 
393 on the 8th March, 1966 and state: 

(al whether the recommendations 
of the Sen Commission on Sugar, ex-
cept the recommendation in respect 
of minimum cane price for 1965-66. 
have since been examined; and 

(b) if so. the decision taken there-
on? 

The Deputy Minister in the MInis-
try or Food, Arrtculture, Community 
DevelOPment aDd Cooperation (Shri 
Shlnde): (a) Yes, Sir. 

(b) There are a number of recom-
mendations of the Sen Commission 
and decision on a few of them viz .• 
cost schedules, e}C:cise rebate and en-
hancement of the excise duty to meet 
the export losses have been tak~n, 

The Cost schedules prepared by the 
Commission for calculating the ex-
factory prices, have been accepted 
and the ex-factory prices of sugar is 
now fixed according to these schedules 
with suilsble adjustments. It has 
been decided that there would be no 
need to give rebnte in excise duty to 
the sugar industry on a long term 
basis but it could be considered as and 
when need arises, The Central excise 




